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CENTRAL ADMIN ISTS

New Delhi, this the

Hon'ble Mr. Justice V.iajagopala nedd
Hon'ble Sh. Govindan S. Tampi, Member
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£ TRIBUNAL
PRING IPAL B=NCH

oA 832/1999

23td day of November, 2000
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o8 (51\45/&0"3',5‘4“; S/o she Ph ool Chanel
HeNe, Fﬂ’ old frem CM’ NI,

Faridab

liarender Kumar S/e Late Sh,Nota Rau,
i,No,2M/106, FARIVABAD (NIT)

Vijinder Dev Shgrma,-
S/e Late Shri sSher Simgh,

 H.No,F=17, 01d Press Celeny,

04,

05,

06,

07.

08,

09.

10,

11,

FARIG AB LD o

bharem Pal, 3/0 Sh,Mumghi Raa,
58/17, Faridabad (NIT)

Shyam Sumder Arera,
S/e Late Shri Tej DBhan
30/166, FARIDABAD (NIT)

Jagdish Singh, §/¢

Late Shri 3Surja Sinogh,

H.Ne, &=54, New Press Celeny,
FAUDABAD (NIT)

Gurcharan Siesgh Sethi,
5/0 Late Sh. Gurdil Singh,
56/71, FARIDABAD (NIT)

Bhagwadi Dass Sune) a,
S/ Lafte Sh,.amiy Chand Sumeja,

21184, Sector 3, FARID ABAD,

L
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}fi‘anwalf.}};mar, S/a
L ate SWri Jyoti Ram, '
371/22, FARIDABAD (NIT) .

A
B

Yashp al Lakhaupal, _
S/e Late Sbri Mehan Lel, s
F- 26, 014 Pregs Coleny, . 3
FARIDABAD (NIT): ‘

Kuldip Singh Paul,

8/e Lete Shri Puran Siagh,
B-b, New Press Celeny,
FARID ABAD, (NIT)
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12,

13.

14,

\

Budhk Ram, S/e Late:

Shri Mangal Raa (om leave)
Village : Meena Nagar,

PO : Kegi Kalan

Distt, Mathura (U.P,)

Sant Siagh, S/e Sh,Sunder Singh,
D-ii’?i' SOOtQI‘ 19,
FARID ABAD (NIT)

Shiw Charan Sharma, 3/¢
Skri Dal Chand,

" B33, New Press Coleny,

15,

16,

17,

18,

19,

20,

21,

22,

23.

24,

FARID ABAD, (NIT)

Kartu Rem, S/¢ Sh,Phula Rau,
A-41, New Press Coleny, -
FARIDABAD, (NIT)

Yugal Kighere, S/e Late Sh, Kula Nand,
G- 100, 01d Press Celeny, ' :
FARIDABAD (NITY

Shri Ved po,uAVM ’
$/e Late shri Nowd fau

oﬂ{w s :EwaAa« CO’(‘W .9

FARIDABAD, \~au)

Hari Siwvgh Shama,

S5/0 Shankar Lal Shama,
Vill, & PO 3 Kheri Kal an,
Distt, FARIDABAD-121 001,

Smt, Veena Mahajan, (en leave)
W/e Sk, Navin Mghajan
2D-60, FARIDABAD (NIT)

‘Rehtas Challa, S/e Bate Sh.Ran Siagh,

H,Ne,659, Ferez Gandhi Nagar,
FARID ABAD,

Desp Chand, S/o Late Sh,Shire Lal,
Vill,: Bhanbri, PO 3 Pgali,
Teh, & Distt,: Faridabad,

Lila Ram, S/e¢ Sh, Yad Ram,
Village Setai,

PO : Fatehpur Billech,
Tehsil : Ball abgarh,
Distt, 3 Faridabed,

Bavarsi Dass, S/e sh, Ramji Dass,
166/2, Jawahar Celeny,
FARIDABAD (NIT)

Avinash Chamder, S/e sSh.K,L, Shama,
E~-4, 01d Press Colony,
FARID AB&D, (NIT)
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25 Brij Lal, S/e Sh, Tirkha Ram
(on 1leave)
Village : Sihi, PO : sibi,
Tehsil Ball abg arh,
Distt, : Faridabad,

26, Hang Raj, S/. Sn, J,S, Nim&n,
B8-~16/613, Bapa Nagar,
Tank Road, Karel Bagh,
NEY DELHI=-110 005,

27+ ARir Chand Bhatia,
S/e Sh, Devi Dags Bhati a,
H.No,2E/90, FARID ABsD (NIT)

28¢ Jagdigh Rem Kgalgh
S/e Late Shri Babu Ram,
H,Ne, 359, Sector 22,
FARID ABAD (NIT)

_ 29, Inderjit Behl, S/e Sh,L,C,Behl,
FARID AB&), (NIT)

m. Lﬂl Chud’ S/‘ Sh.Kumar Sa,ia,
/ H.Ne,G=132, 014 Pregs Celonmy,
. FARID B, (NIT)

31, Hawa Singh Ramga,
S/e Ram Meher,
A~105, New Press Celeny,
F RIDABAD, (NIT)

© 32. Chandan Singh Rawat,
" S/e@ Sh, Chandar Siegh Rawat,
- G=138, 014 Press Coleny,
FARID ABAD, (NIT) :

33 ManikChand S/e Sh,Shis Ram Sherma,
B-112, New Presg Colony, '

FARIDABAD, (NIT) ' eeeso APPLICANTS
(By Advocate : Sh. K.C.iitt al)
VERSUS
1s Unlen ef India - through
Secretary,
Minigtry ef Urban Affairg &
Expleyment,

Nirman Bhawan,
NEw DEI.‘.HI-.110 011,

24 .Direotor of Printing,
Directerate of Printing & Stationary,

: ; / Nirmgn Bhavan, NEW DELHI-110 011,

eveo/ko
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3. The Manager,

Government of India Press,

FARIDABAD
. . . Respondents
e N
T R I ' )
(\\—'_v—h_""\ r )

ORDER (ORAL)

Justice V.Rajagopala Reddy,.

The applicants are working as Proof Readers at
Govt. of India Press, Faridabad, in the present scale
of Rs. 4000-6000/-. It is the grievance of the
applicant that the Feeder Cadre post of Proof Reader
i.e. the paost of Reviser is also placed in the same
scale of Rs., 4000-6000/-, thus equating the post of
Proof Readers with the feeder category of Revisers.
The duties and responsibilities of Proof Readers and
Revisers are totaily different and the Proof Readers
have higher responsibilities than the Revisers, being
the promotional post. The present OA is, therefore,
filed seeking revision of the pay scales of Proof
Readers.

2. Heard the counsel for the appiicant and
the respondents. It is admitted that the Proof Reader
is a promotional post and was to be filled by
examination from amongst Revisers and copy holders and
those who are qualified are to be appointed as
Readers. It is stated that the implementations of the
recommendations of the 5th Pay Commission, the scaies
of Proof Readers and Revisers which was .different
earlier, were merged 1in the pay scale of Rs.
4000-6000/~, It 1is denied that the duties and
responsibilities of the Proof Readers and Revisers
are different, and that the pay sca1es' have been
merged by the Pay Commision keeping in mind the duties

and responsibilities of Proof Readers and Revisers
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/vikas/

. being almost identical in nature.

3. We have given careful consideration to the
arguments advanced by the learned counsel for the
applicant and that of the respondents. Though, it is
seen that the pay scale have been merged on the
implementation of 5th Pay Commission’s

reéommendations, it is not denied that the Feeder

~Cadre for promotion to the post of Proof Reader is the

Reviser and it is also not denied that the Recruitment
Rules have not. been amended merging the posts of Proof
Readers and the Revisers. It is also seen from the
intra departmenﬁa1 communication dated 8-12-99 that

the posts of revisers and Proof Readers continue to

exist separately though the scales are identical

w.e.f, 1-1-96, Reader’s post being a promotional

_host  to Reviser, its duties should be different and

should have higher duties and responsibilities.
Headquarters was directed to take up revision of the
scales of Readers. Thus the case of the applicant has
been squarely admitted by the department itself that
the duties and responsibilities of the Readers and
Revisers are different and the posts.are not being
merged. In the circumstances, it justified that the
Proof Reader’s scale should be revised, The 0A s,
therefore, disposed of with a direction to the
respondents. to consider the question of revision of
the pay scales of the applicants and revise the same

within a periogRf three months from the date of the

receipt of the of this order. No costs.
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(V.Rajagopala Reddy
Vice-Chairman (J)




